(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

C.P. (LB) No. 426/9/NCLT/AHM/2018

Coram: Hon’ble Mr. HARIHAR PRAKASH CHAT
| Hon'ble Ms.

URVEDI, MEMBER JUDICIAL
MANORAMA KUMARI, MEMBER JUDICIAL

HE HEARING OF AHMEDABAD BENCH
BUNAL ON 12.09.2018

Name of the Company: Rashnidhi Kumar & Bros.
' V/s.
ST L Exports Ltd.
Section of the Companies Act: Section 9 of the Insolvency and Bankruptcy Code
5.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION  SIGNATURE
1.
2.
ORDER

None present for the Operational Creditor/petitioner

List the matter on 20.09.2018

MANORAMA KUMARI HARIHAR PRAKASH CHATURVEDI

(MEMBER JUDICIAL) - (MEMBER JUDICIAL)

Dated this the 12™ day of September, 2018




